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Year FarniIIesJ Assisted Subsidy (Central & State) 
(nos. In lakhs} (Rs.lalchs) 

1988-89 2.52 5009.69 

1989-90 2.48 5670.04 

1990-91 2.14 5314.61 

Wlthdl'llW8l of Food SUbeIdy from 
PublIc dlatrlbut~n ayatem In 

Ke ... l. 

1240.· SHRI M. RAMANNA RAJ: 
. PROF. KV. THOMAS: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether fOod subsidy to Essential 
CamrnodIIM lice Rice, Whaatand aug.to 
be dIstrbded through Pub!Ic DIsIrbulIon 
system is withdrawn racently; 

~,!t:~~ !em; ~ rna .... d&-
mandad that either the food aabsidy be 
I8Inhoducad or adequai. financial assIB-
1anee be given to States to ~sal8 
·food subsidV: and 

(c)il so, the reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
__ INISTAY OF CIVil SUPPLIES CON-
SUMER AFFAIRS AND PUBlIC DISTAl- . 
BUTION (~I KAMAlUDDIN AHMED): 
(8) to (c). No, SIr. However, the Central 
Government Incntased the Central Issue 
price of rice and wheat (ex-FClgodowns )to 
SI_Governments and lIT BdttllnlstrationS 
for PDS bJ As. 881- and As. 4&1- per quintal 
raspectively effective from 28th December. 
1991 to partially absorb the Increase made 
In 1118 m1n1nMn suppot1 price of paddy and 
wheat III 1881-921da18nd rabI marketing 
season i'8IpeCtively. Even wIh the .. In-

. creases. the Central Government would still 
be Incurring a substantial amount on subsi-
dies on account of issues of foodgrains to 
StateslUTs for the Public Distribution Sys-
tem. 

The consumer prtca of levy sugar was 
raised from As. 6.10 a kg. to Rs:6.90 a kg 
with effect from 21.1.1992, taking into ac-
count the Increases in Statu!ory Minimum 
PrIces for sugarcane and other cost in-
cntaI8I. 

The ean:.-a: k;$Ue PrIces are unHorm 
throughout the country and no financial 
~ce Is provided to any State Govern-
mentIUT Administration apart from the over-
.. .subsidy borne by the Central Govern-
ment fordistrbltion offoodgralns underthe 

. PublIC Distribution System. 

Fund. Allocated and Progress mad. 
Ullder Jewahar Rozger Vojane 

,. 
1241. SHRI R JEEVARATHINAM: 

SHRI BHERU LAL MEENA: 
SHRI KASHIRAM RANA; 

Will the PRIME MINISTER be pleased 
to state: 

(a) the amount offunds allocated to and 
utilized bJ the State Govemment under 
Jawahar Rozgar Yojana during the last three 
years. year-wlse; 

(b)the targetflxed and achieved, State-
wise during the above years. year-wise; 
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(c) the efforts being contemplated to 
make 'Jawahar Rozgar Yojana more result 
oriented; 

(d) whether any complaint in regard to 
non-implementation of this scheme has been 
received by the Union Govemment; and 

(e) H so, the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI G. VENKAT SWAMY): (a) and (b). 
Resources allocated/utilized, the target of 
employment generation fixed and achieved, ' 
State-wise from the years 1989·90 to 1991-
92 under Jawahar Rozgar Yojana (JRV) Is 
given in the Statement. 

(c) The JRY is constantly being moni-
tored and superviSf'd by the Government of 
India so thatthe objectives ofthe Vojana are 
achieved. Besides, the Government of India 
has also taken up thfl work of concurrent 
Evaluation of Jawahar Hozgar Vo;ana 
through "ndependent institutlonsl 
organisations to assess its impact in rural 

areas In relation to state Objectives of the 
programma. In the concurrant Evaluation, 
which has already been launched, the Im-
pact of programma on the type of assets 
created under JRY, Its usefulness to the 
society, in general, and to poor sections of 
the community, in particular and the contJ1.. 
bUtlon of the JRY to the welfare of the , 
families below the poverty nne are the main 
points of the eVilluation. 

The Programme . Evaluation 
OrganISation (PEO) of the Planning Com-
mission has also undertaken a Quick Study 
of JRY In 10 major States of the country to 
assess the extent of employment provided, 
quality and usefulness of the assets created 
etc. 

The Government wiD restructure the 
programme If the results of the Concurrent 
Evaluation and Quick Study undertaken by 
the P.E.O. of the Planning Commlss!'l!1 
warrant It. 

(d) No, Sir. 

(e) Does not arise. 
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